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TRANSLASTION

PCB/T4/115/97 dated 17.03.2017
CIRCULAR

Sub: The industries that are not included in the recategorisation
of industries of Central Pollution Control Board

Ref: 201t Board meeting minutes dated 31.01.2017

The Board had implemented the recategorisation of
industries of Central Pollution Control Board in the state vide
circular no.PCB/T4/115/97(3) dtd 31/08/2016. But the
including the industries which were not included in the above
recategarisation, a technical committee was constituted and that
committee collected the details of such units and categorised
them based on their pollution load. Further this list was placed
before the Board for sanction. The Board after detailed
deliberations, accorded sanction for the list. The list of industries
which are categorised on red /orange/green is enclosed herewith.
The industries which are included in the list shall follow this
categorisation for obtaining the consent of the Board. This

circular comes into effect with the date of the order.

Signed
Chairman

Enclosure: as above
Copy to:
1.All Regional/District officers
2. To all Technical officers in the Head Office
3. IT Cell ( for uploading in the web site)
4.Confidential Assistant to the Chairman and Member
Secretary
S. Stock file
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Annexure

List of units recommended by the Categorization Committee to include under

red/orange/green/white category

‘Red Category Industries

.\‘.\.
Sk : .
Nes ltems categorized Category
S Clay processing Red
[including chemical processing)
2 Common Effluent Treatmoent Plant i. Red
[CETP), !
Common Hazardous Waste Treatment,
Storage, and Disposal
Facilities (CTSDFY
Common Bio-medical Waste
Treatment Facility (CBM WTF)
3 Fish uil extraction Red
! Heavy Engineering including ship Red
building
b Husk retting Red
6 Incineration plants [ Mu hicipat Solid Waste ) Red
7 Instant tea/coffee, colfee processing - ( with boiler) Red
8 Lates Centrifuging Units Red
U [Manufacture of rubber lates y Red
threads (With latex centrifuging)
10 Manutacturing of coir items from coconut Red
husk (involving dyeing & bleaching)
11 Shipyard Red
12 Solid waste processing piant{'(I_r;mrziiz.«'ed} Red
De centralised Orange
13 LRG Botthng Plant | Rid
|’
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Orange Category Industries

A4 Aluminium powder coaling Orange
e o
15 Aluminivm vessel making Orange
using aluminium scrap
~
16 Automabile body building Orange
17 Burial ground Orange
| 18 Chicken stall Orange
19 Coir defibering/pinning Orange
20 Coir Stenciling Orange
21 Dredged sand processing unig Orange
. 42 [Engineering fabrication units
| [ dry process without any heat treatment/ metal
surface fimshing operations/ pamting] - already in
winte category
Others Orange
i
23 Fish Markel Orange
24 Fishing Harbours Orange
23 Flats/Apartments/Commercial abuilding Orange
| area 2000m2 - < 20,000m?2
Industries generating domestic etfluent only Orange
26 Food additives. nutrients and flavours Orange
27 Gas/ Electric/ firewond crematorium Orange
28 Inland waterways Projects Orange
29 Kalvanamandapam/Auditorium Orange
306 M- sand Orange

2 Manulacture of erepe/ crumb rubber

Orange
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| g Manubacture of rubber fates Orange
theeads (Without latexs Cenbeifugg ) :
33 Mat samd Orange
-~
34 Pesticides/Insecticides/Fu ngicides/ Orange
E: Herbicides/Agrochemical formulation
35 fulping and Fermenting of collee beans, Orange
coccn beans
H
30 Resorts & House boats Orange
37 Rubber Gloves/Rubiber Band Making Orange
38 Vault for burials Orange
L
Green Category Industries
39 TAluminium rooling sheet making Green
40 Ayurvedic Health Ciub Gireen
41 Bakery/ sweet products making with production Green
capacity< ltpd
42 Beauty Clinics Green
43 Boat building (without spray painting) Green
44 Cattle farm Green
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Green
tAs per CPCE categorisation, if lollowing
conditions are satisfied DG sets shall be
exempied from the purview of consent
management,
1) Normal operation - 12 hrs/day
i) t‘.unsm!mtimﬁ;-l diescl - 1680 litre
for IMVA DG set at full load @ 0.21
licres/KVA fhr,
Hi} stand alone DG sets having total
capacity 1 MVA or less and equipped
wilh acoustic enclosures along with
adequate stack height.
i order to ensure all above proper
monitoing 18 necessary. Thus itis
categorised under Green category. [f -
above 3 conditions are fullfiled /satisfied
at the time of operation, consent to
Gperate is not necessary. At that time,
they shall be obtained registration of the
Board for 15 years under white category.

40

E-waste coliection centres

Green

Fibre glass maulding
{Bio gas plant, chairs, boat body - making)

Green

48

Flour Mill (Wet process excluding roller flour mill)

Green

49

Glass cutting

Green

50

Organic manure
{ Mechanic process)

Green

Petrol bunk

Green

Polyurethene footwear

Green

Pressure testing unit

Green
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i Restaurants having soating capacity (s sy 'lf_" e
e 104 Seats ] g Green
Restatrants having seating capacity
100 & above
Qrange
Restaurants having waste water generation above
100 KLD ~
Red
o Ribbed smoked rubber sheets excluding coagulation Green
hawith latex coagulation
Orange
50 Rubberised coir sheels without fatex Green
hacking
57 Rubberised coir sheets Green
58 Scubpture making { wooden) : Green
59 Tile Adhesive/Wall putty/ (ireen
joint Hller making
60 Water theme Park Green
61 Cement Godown/ Chemical Godawn/ Medical Green
Godown/ Fish Stall
White Category Industries
62 Aerated water White
[Soda making)
63 [Apparel making using White
polyurethene foam
G4 Agua Calture White
65 Artificial teeth making White
65 Carpentary work with the White
help of hand tools only(Without electrically
vperated machines)
67 CNG vt let

White
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gr If_).H D !;_EJ.{'_!-.F-H;-{-{‘.*?'-11}:1!|l‘|!tn}: Obaron b u?h:a::[_ HT White _%
pokling
64 Gate & Grill making ( involving | White
srmding, cutting, hammering but no painting work) '
-
R - -
71 Guld dig casting White
i
74 LPG Godowon White
72 Paper products making such as ! White
|
é
i

B

quvur, envelope ete
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“ In reply please refer (0} No. PCB/TAC/I”I 8K2004 SR Sty 9-8-2004 -
r‘iRCULAR’_ g T
; -_Sub Shmd cnte'r'la-for ‘mduslries ol her Lh'm stene crushers ;
t _if e ,_Ref - 1) Mmules of lhe meetmg of the Cdmmnttee held on 17.5. 2004.
e : ' 2) Dems ion of the 143" Board meetmg held on 23 1= 2004
A " | The Commdiee cone‘ututed {0 study and recommend norms Afor b:lmg ;
enterqa of industries: ‘other than stone ¢crushers have fmahsed the criteria_in
_ . the meeting held on 17. 5.2004. - In the 143" meeting of the Board held on
A 23,7:2004 it was decided" to.: \mplement Lhe smng crdena m confem
iz Zet admmlstratien as stated beiow . : . &
' Cnterta for mdustnes other than stone crushers
1 o Dtstance from s o [ shel e L
% . %e " : r “In the case of mdustry havmg air ool!u‘uon (mcludmg soumd poﬂuhon)
| . J "'3"-'»._"poienhal distance s han be measured from’ ihe mam buddmg or the =
s '_'_Jbundmg heusmg the equnpment Dperat:on er pl’DDBSS of most,'- {%

.poHu‘uon pdientqai

|| e the case of mdustry having water. poHu‘uon potenhal di.st-ar.nc:e shall - s
be measured from {he malorwestewater du‘det St oL fe

m in the case of mduetry ‘having a@ir. and. Water polluuon potemi'al-,”fthe'

e i . 'shoder of the above two dIS'[’aHCBS shaH be taken
D15‘Lance to el : i ;-,..+.A.f_._~... T RB e

The hdnzomal d1stemee to the nearest resadence shaH bc meesured
_ '-"-and dendted d,:l i S v &
S -The honzontal dnstanee td the nearest educa’uonal ms‘ututson l court l _
T pubhc ofﬂce f hosp1tal ') place ¢ of worshlp 1 community: hall ;‘ swmler
_estabhshment (exeludmg other mdustrles) shall be meaeured and

. denoted-do.
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'OTF Where dg and/or do arehs concmcrabiy more ihan the mmmmm
' dastance mentioned be]ow, it is not necessary 1o measlre the
same but | rs suffment to state as. >> the mrmmum 'dtstmce
menhoncd « : '
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I MEDIUM

5 M For mduvtr:es havmg noise. poten ai Droposed in sﬂence zones as per:_ -_}..';...‘.
the No;se (Management and Hand!mg) Ru]es the mmimurn d1stanoe ‘~‘h.:;1|| bei’

Ly It |s desuab]e to have a m:mmum set back of. 3m betwe n the boumdary
and the. plant}bmldmg to ‘dvoidiconstruction of. factory bU]]diﬂg alopg or too ..
close to the boundary wall Ihe setback can be utilised. for the develupmem OF el
greenbelt In. case of-- mdustnes fa]]mg in- green/orange categonab of Small
Scaf : ndusinés 1h£. requ rement of 'nmlmum .setib
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No. PCB!’HO/HOW[RULESW?QO 19 Date; 18/08/2020
CIRCULAR

Sub: - Distance criteria for new petrol pumps — clarification - reg.
Ref: - 1. Circular No. PCB/TAC/18/2004 Dated: 09/08/2004
2. Circular No. PCB/HO/HOW/RULES9/7/2019 Dated: 24/02/2020

Vide circular cited above, new retail outlets for petrol pumps shall not be
located within a radial distance of 50 metres (from fill point/ dispensing units/ vent
pipe whichever is nearest) from schools, hospitals (10 beds and above) and residential
areas designated as per local laws and in no case it shall be less than 30 meters. In

- partial modification of the circular cited above, the siting criteria for new retail outlets
of petrol pumps from the nearest ‘residential building® may be considered instead of
residential areas. Also if any requisite licence other than the PCB consent is obtained
by the applicant for establishing the petrol pump prior to the date of the circular cited

(2) above, the siting criteria mentioned in circular dated 09/08/2004 shall be

 applicable. - ﬁg\g\vp

CHATRM
To

1. The Chief Environmental Engineer,
Regional Office, Trivandrum/Ernakulam/Kozhikode.

2. The Senior Environmental Engineer,
Regional Office, Ernakulam. -

3. The Environmental Engineer,District Office.
Thiruvananthapuram, Kollam, Pathanamthitta, Alapuzha, [dukki, Kottayam,
Ernakulam-1, Ernakulam-2, ESC - Eloor, Thrissur, Palakkad, Malappuram.
Kozhikode, Kannur, Wayanad. Kasargod.

Copy to:-
1) All Technical Staffin HO
2) IT Cell (for uploading in the website)
3) C.A to CHN & MS
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PCB/HO/ HOW/RULESS/7/2019 Dated: 04 /02/2021

Sub: - Distance criteria for new petrol pumps - clarification — reg

Ref: - 1. Office Memorandum of CPCB no B-13011/1/2019-20/AQM 10814 dated 07.01.2020
2. Circular of even no. dated 24.02.2020
3. Circular of even no. dated 18/08/2020
4. Office Memorandum no. B-13011/1/2020-21/AQM dated 29.01.2021 from CPCB

Based on the Office Memorandum of Central Pollution Comroiml.?mard vide reference (1),
Board had issued circular vide reference (2) specitying the siting criterid for new petrol pumps.

In view of some representations by the stakeholders. Board had issued circular vide reference
(3) which stated “if any requisite license other than PCB consent is obtained by the applicant for
establishing the petrol pump prior to the date of circular referred (2) above, the siting criteria
mentioned in the circular no.PCB/TAC/18/2004 dated 09/08/2004 is applicable™.

Now the Central Pollution Control Board vide office memorandum referred (4) above has
further clarified the matter as follows.

“The siting criteria for new retail outlets is to be complied with in cases where construction
of retail outlets by Oil Marketing Companies (OMC) commenced on or after 07.01.2020. In
other words, the siting criteria will not apply to those cases where PESO prior clearance/initial
approval has been obtained and subsequently construction has been started by the OMC before
07.01.2020.”

In compliance to the same. Board also follows that the new siting criteria will not apply to
those cases where PESO prior clearance/initial approval has been obtained and subsequently
construction has been started by the OMC before 07.01.2020.

This circular is issued based on the Office Memorandum cited (4) above for compliance.

Sd/-
CHAIRMAN
To
1. The Chief Environmental Engineer, Regional Office
TrivandrunyEmakulam/Kozhikode.

2. The Senior Environmental Engineer
Environmental Surveillance Centre, Eloor
3. The Environmental Engineer, District Office

Trivandrum/ Kollam/ Alappuzha/ Pathanamthitta/ Kottayam/ Emakulam-1/ Ernakulam-2/
Idukki/ Thrissur/ Palakkad/ Malappurany Kozhikode/ Kannur/ Wayanad/ Kasargode
Copy to:
All Technical Staff
IT Cell( for uploading in Boards website)
CA to CHN and MS FORWARDED/BY ORDER
4. Stock file
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Translation

District Medical Office (Health)
Civil Station, B3 Block,Malappuram-676505

Ph No.0483-2737857 Email.dmoesttmlpm@gmail.com

No.C3/14439/2019 11.07.2019

From,

To

Sir,

The District Medical Officer (Health)

The Additional District Magistrate
District Collectorate
Malappuram

Sub: Health Department- Tirur Taluk, Thrippagod Village
issuing no objection certificate for starting a new
petroleum outlet-reg

Ref:1) That office letter no.DCMPM/5135/2019-E1 dated
16.05.2019
2) Inspection conducted by Sri. Velayudhan, Technical
Assistant Grade I on 09.07.2019

Based on the inspection conducted as per ref(2) in the

application referred as (1), it has been reported that there is no
possibility of any health issues to public due to the setting up of
retail petrol pump in resurvey no.253/3, 253/4. Hence No
Objection Certificate is issued to the unit with following conditions.

1.

2.
8.
. Smoking, use of mobile phones etc. has to be prohibited inside

o)

Office building shall be constructed near to the western
boundary.

The storage tank shall be constructed will all safety measures.
Compound wall shall be constructed on all sides of the unit.

the unit and notices with pictures shall be exhibited in the
unit regarding this matter.

. Drinking water shall be made available. .
. Sanitary type toilet facilities shall be provided in the premises

of the unit and cleanliness shall be maintained for the same.

. Vehicle shall not be parked in the premises of the unit during

night hours.



T Ty

8. First aid kit shall be made available in the unit.

9. The phone number of emergency agencies such a fire, police,
ambulance shall be exhibited in the unit.

10, Storage tank, septic tank etc shall be constructed

maintaining more than 15m distance from the bore well of
Sri. Anwar Karoor.

Yours faithfully
signed

District Medical Ofifice (Health)

Copy to: 1.Technical Assistant Grade I
2.File
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TRANSLATION

No. 3346/2019 dtd 01.02.2019
Officer of the Executive Engineer
Public Work Department (Roads)
Mancheri-676121
Ph.04832766129 E-mail-
eerdmom.pwd@kerala.gov.in

From,

The Executive Engineer
1o,

The District Collector:
Malappuram

Sir,

Sub: Issuing No Objection Certificate to petrol pump on the
side of the road owned by Public Works Department

Ref: 1. That office letter no.DCMPM/5135/2019E1 dated
16.05.2019
2.Letter no.AET/D2/1294/2018 dated 24.06.2019
received from the office of Assistant Executive Engineer.

Your attention is invited to above reference letter. Vide
reference (1), Indian Oil Corporation Ltd, Kozhikode has submitted
an application for issuing No Objection Certificate for starting an
outlet for the sale of petroleum products on the right side of Tirur-
Chamravatom road at 9/800km. Vide ref (2), Asst. Executive
Engineer, Sub Section, Tirur has inspected the site and has
submitted the check list as per IRC:12 norms. As per the check list
submitted and according to the prevailing rules of Public Work
Department, No Objection Certificate may be issued. Check list is
enclosed for further necessary action. The entering certificate of
PWD has to be obtained separately.

Yours faithfully
Signed
Executive Engineer

Enclosure: 1. Original Sketch
2.Check List
3. Norms of IRC



